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Alleged Unrest among Indian 
Railwaymen

2727. SHRI M. KALYAN SUN- 
DARAM:

DR. HENRY AUSTIN:
Will the Minister of RAILWAYS be 

pleased to state:

(a) whether representations have 
been received from Railway Trade 
Unions for initiating discussions on 
the demands made by the N.C.C.R.S. 
in 1974 which are still pending un-
resolved;

(b) whether Government are aware 
o f  the growing unrest among Indian 
Railwaymen; and

(c) what steps he proposes to take 
to settle the matter amicably through 
negotiations?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) to (c). Repre-
sentations have been made by various 
organizations of railway employees 
not only with regard to the unresol-
ved issues out of the demands made 
by the N.C.C.R.S. in 1974 but on other 
demands as well. In pursuance of 
the statement made by the Minister 
for Railways in the Parliament that

he would be having discussions with 
Labour Organizations on the prob-
lems of railway employees, discus-
sions were held recently on these 
outstanding demands with the two 
recognised Federations, viz., the All 
India Railwaymen’s Federation and 
the National Federation of Indian 
Railwaymen and also with certain 
Members of Parliament connected with 
railway labour along with trade union-
ists who accompanied them, in order 
to explore what concrete measures 
could be taken towards fostering a 
proper industrial relations ciimate on 
the Railways and the position in res-
pect of the oustanding demands was 
explained to them.

Complaints about the Fertilizers pro-
duced in Cooperative Sector

2728. SHRIMATI MRINAL GORE: 
Win the Minister of PETROLEUM 
AND CHEMICALS AND FERTILIZERS 
be pleased to state:

(a) whether there are complaints 
about the fertilizers manufactured in 
the cooperative sector;

/
(b) if so, the nature of the com-

plaints; and

(c) steps taken to remedy and 
improve the quality of the fertilizers 
manufactured in cooperative sector?

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND FERTILIZERS 
(SHRI JANESHWAR MiSHRA): (a)
and (b). No specific complaints have 
been received by the Government of 
India in regard to the quality of fer-
tilizers manufactured in the coopera-
tive sector.

(c) Quality control on fertilizers 
marketed in the country is enforced 
under the provisions of the Fertilizer 
(Control) Order, 1957, administered 
by the State Governments. In order 
to ensure speedy enforcement of the 
quality control, as also of the other 
provisions of the Fertilizer Control
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Order, the fertilizers have been de-
clared an essential commodity and 
the State Governments have been em-
powered to initiate summary trials 
against offenders.

Complaint against Indian Red Cross 
Society

2729. DR. SUBRAMANIAM SWAMY: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) whether a complaint has been 
lodged against the Indian Red Cross 
Society, regarding misuse of its pri-
vilege of sending its goods free of 
freight, by passenger trains anywhere 
in India; and

(b) what action has, so far, been 
taken on the complaint?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) Yes. A com-
plaint has been reecived about alle-
ged misuse of Railway concession by 
the Red Cross Society, Haryana 
Branch, Chandigarh.

(b) The matter is still under in-
vestigation.
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